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( General information relating to Legislative & other matters
Monday, June 28, 1999/Ashada 07, 1921 (Saka)

No .39

Nomination of Membe

r to the Disciplinary
Committee of Delhi

Medical Council

As per the provis

fons of Section 21(1) of the Delhi
Medical Council Act, Hon'ble Speaker has been pleased to

nominate Shri Jile éingh Chauhan, MLA as a member of the
Disciplinary Committee of Delhi Medical Council.

S.K. SHARMA
SECRETARY



